(TG BE PUBLISHED IN PART 11 SECTION 3(ii) OF '1"1%1]:?&: GAZETTE OF INDIA)

GOVERNMENT OF E\T“u s
MINISTRY OF FINANCE
DEPARTMENT OF REVENTIE
CENTRAL BOARD OF DIRECT TAXE
! New L)eihi, the ] T-August, 1999,

NOTIFICAYION |

S.No. F.No. 204/2298-TTA-I1. - 1t is notified for general information that M/s Residency
Housing Finance Limited, has been approved by the Central Govemment for the purposes of
gection 36(1)(viily of the Income tax Act, 1961, for the assgssment years 1989-2000.

2 The approval & subjcet to the eondition that: '
i) the company has been main object to carrying on the business of providing long
term finanes for congtruction or purchase of hovsss fo' residential purposes,
it) the company submits every year a copy of its audlted profit and loss account and
hn1flhn:= ghaat q]r\ngurltl-\ a otatement, of deduption glaimed under thig aection hefors g
due date for lling retum of income under section 13 G{1) of the Income tax Act, 1961
11 secial reserve a¢ required is created and ﬂmin!,_ainecl as per the Act; and
iv) all other conditions contained in section 36{ l‘li(viii.) of the Income tax Act. 1961,
are fislfilled.
(Kamlesh C. Varshney)
Under Secretary (ITA 1D
Nolificaiion Mo, [V O 2 (F.No. 204/22/958- ]—LA-LU
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iNew Delhi.
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